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ORDER

The following Sub-Committee is hereby constituted, with immediate effect :_

Name of the Committee
Name of the Judicial O#icer Designation

ChairpersonSub Committee for Conducting
Skill Test of Personal Assistant

on relaxation of qualifring
criteria of permissible

mistakes Bom exiting
04% to 10%

Sh. Lovleen, PO-MACT-021 (Central)

Sh. Ajay Singh Shekhawat1

Additional District Judge-041 (Central)

Member

However, the correspondence with the Hon'ble High Court will be1 done only

Cd # 1{ x/)Wb
(GIRISH KATHPALIA) eMm

r i n c i P a 1 D i s t r : : 1: f g:y/s J u d g e ( H Q s )

Dated ? ? MAR 7023

lethrough the undersigned.

'2/931–-. q6.
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Sub:- Sub Committee for Conducting Skill Test of Personal Assistant on relaxation of
qual®ing criteria of permissible mistakes from exiting 04% to 10%
CoPY foEwarded for information 8 necessary action to :

1.

2.
3.
4
5.

6.

The Registrar General, Hon'ble High Court of Delhi, New Delhi

The Principal District 8 Sessions Judges, all court complexes Delhi/New Delhi
:he Officer In-Charge, Administration Branch-L Central District1 Tis Hazari Court1 Delhi,
The Officers concerned.

The S.r.AO(J)/Branch In-charge, Admn-I, c,nt„1, Ti, H„„i c.u,t,, D,Ihl with th,
directIon to pursue the matter with said committee.

t::lt:: IADTIll fIt:::d:::::iIj:fleFt.hd:jij:L-ltt a ][U’ Accounts Branch’ Care-taking Branch’

The P.S. to the undersigned.
The Website Committee (EngH§h/HinM), Tis Hazari Courts, Delhi
The R&I Branch -(Central) for uploading on LAYERS.

It
7.

Principal District 8 gebsions Judge (HQs)
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